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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC
IMPORTANCE

Situation Arising out ¢ f Demands of School
Teachers in U. P,

SHRIMATI TARKESHWARI SINHA
(Barh) : I call the attention of the Minister
of Education to the following matter of
urgent public importance and 1 request
that he may make a statement thereon,
namely :—

“The situation arising out of the
demands of teachers of higher second-
ary schools in U.P. resulting in closure
of the schools.”

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION (SHRI
BHAGWAT JHA AZAD) The U. P.
Madhyamlk Shikshak Sangh, which is an
association of teachers of alded higher
secondary schools in the State, have press-
ed the State Government to accept the
following demands :—

(i) Payment of arrears
of the school teachers

Salaries of teachers in
schools to be disbursed from
State Treasury

(ii1) Parity in the pay-scales and dear-
ness allowance to teachers and
ministerial staff of alded schools
and Government Institutlons

Implementation of pay scales
recemmended by Kotharl Commi-
ssion; and

{v) Sanction of C.T. grade
and BTC teachers.

Some complaints have, no doubt been
received about delay in payment of salaries
of teachers by the mansgements of private
{mstitutions. The District Education autho-
rities in the State have instruction to attend
to any such case most promptly and to
pay the salaries directly to the teachers
after deducting the amount from the main-
tenance grant, if necessary.

On  administrative and financial
grounds, the State Government is not in a
position to accept the demands that the
salaries of non-Government teachers should
be paid through the Government Trea-
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As regards parity in salary scales and
dearness allowaance, continuous efforts have
been made since 1947 to increase the
emoluments of teachers in aided schools
and to bring them nearer those working in
Government schools. In view of the dis-
parity in the service and other conditions
of the employees of aided schools as also
the inadequacy of resources, it has not yet
been possible to establish complete parity.
In view of financial stringency, it has not
been possible for the State Government
to fully implement the recommendations
of Kothari Commissions regarding the pay-
scales of either the Government or the
aided school teachers as also the sanction
of C.T. grade automatically to J.T.C. and
B.T.C. teachers.

A deputation of the Madhyamik Shik-
shak Sangh waited on the Governor of
U.P. on October 29, 1968 to press their
demands.  Although the position was
fully explained to them, the Sangh did not
feel satisfied and they served a notice on
the State Government Indicating that the
Secondary school teachers will go on an
indefinite strike from December 2, 68 for
the fulfilment of their demands.

Apprehending that the strike will effect
the studies of the students whose examin-
ations were coming near the State Govern-
ment prohiblted strikes from November 27,
1968 by issuing an order under the U. P.
Essential Services Maintenance Act, 1966,
The order is to be operative for 6 months
and is to cover all services under recogni-
sed educational institutions in U.P. and
universities incorporated by or under an
U.P. Act.

The secondary school teachers launched
the agitation on Novemher 25, 1968 by
picketing the gates of the Council House,
Lucknow thereby preventing the Govern-
ment servants from entering the Council
House. When all attempts to persuade
them to permit the Secretariat employees
to attend their offices failed the police had
to be called. When further persuation
also falled, the teachers were taken away
from the scene and all, except a few,
released. Next day, the teachers came
ugain to the Secretariat in groups and the
events of the eartier day were repeated.
Till yesterday evening 643 secondary school
‘teachers and 21 stud were ar d for
-prwund“ ting -Goverument servanis goieg to

.
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As a result of State-wide strike by the
alded secondary school teachers, institu-
tions in 14 districts were closed by the
District Magistrates. Institutions in 12
districts remained closed on 2nd and 3rd
December, 1968 on account of the regional
rallies. In other 28 districts, about haif
the institutions were affected because of
strike.

In a telephone message received just
now, the State Government has said that
in response 1o the Governor's appeal on
the A.LLR. last night the President of the
Sangh has offered to sit in a round table
with Government representatives Lo discuss

the matter and resolve it.

SHRI KANWAR LAL GUPTA (Delhi
Sadar) : What is he going lo do ?

SHRI S. M. BANERJEE (Kanpur):
1,000 men have been put behind bars.
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THE MINISTER OF EDUCATION
(DR. TRIGUNA 8EN) : | think all his
questions bave bead replied by my colle-
sgue, Mr. Bhagwant Jha Azad. | 4o agroe
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(Dr. Triguns fes)

that the salary scales of U. P. teachors are
the lowest In the whole of the country.
Thelr domand Is that the scale of primary
school teachers should be ralsed. Their
second demand is that they do pot got their
salary even after one year. Thelr lhir_d
demand is that on 1.8.67 they were glven
the dearness allowance increase as other
officlals, but when it has been subsequent-
1y raised, they were denied the increase.

I have been Inclined to support their
demands. At our request, the pay scale
of the primary teachers of U, P. who were
getting only Rs. 100 as their minlmum
salary has been increased in last September
to Rs. 110, That too Is jnsufficlent. That
is what 1 Ffeel. There must be some
machinery to see that the teachers get their
pay every month. But, unfortunately, 1
am told that the management pay thelr
salary after one year. Somethiog should
be done to see that this paltry salary is
given on the first day of every month. [ do
agree that the dearness allowance increase
has been given on 1.8 67. Since this dear-
ness allowance has been raised, that also
should be given to the teachers. | am always
in contact with the Governor of UP. By
raising from Rs. 100 to 110, they say they
bave to incur an additlonal expenditure of
about Rs, 3 crores. If they want to ralse
it further, naturally they waat more money.
But I am trylog to find a way out and [
hope something will be done about 1t.

SHRI KANWAR LAL GUPTA

These are plous wishes.
DR. TRIGUNA SEN1 I do not want
to express any plous wish. But 1 can only
say that we are trying our best. But at
the same time, 1 must say that the path
they have chosen to realise thelr demands
by golog on & strike is not a correct one.
] met the representalives of the primary
teachers as also of tho secondary teachers.
1 appeal to them ‘You are to mould the
character of the students sod if you go on
strike, It Is oetting & very dangerous
example before the students’. They kmow
what we are doing. We discussed with

them.

SHRI KANWAR LAL QUPTA : What
‘| the other way out ?
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DR. TRIGUNA SEN: We areat it,
and I do hope that we will be able to do
something in this regard.

SHRI S. M. BANERIJEE Today.
when the hon. Minister of Education is
answering this Call Attention Notice, in
my State, more than a thousand teachers
who are supposed to be the builders of the
nation, and students, are behind the bars.
They should have been released when they
have now agresd that we should have a
discussion with the Governor.

Now, what is the pay of the teacher
today 7 Whereas in the Government, a
peon gots R3 105, a trained under-graduate
teacher gets Rs. 104, and an untrained
under-graduaie teacher gets Rs. 84 only.
The Kotharl Commission has recommended
a sational minimum wage-scale for teachers.
The other day, the Bducation Minister In
the other House stated that it has been
implemented by the Haryana, Punjab and
Bihar Governments. In both the States,
whether it is Bihar or Punjab, there is now
the Presldent’s rule, and uoforiunately in
Uttar Pradesh also, there is President's
rule, and 1 want the Minlster to intervene
in the matter ; the QGovernor should
intervene in the matter,

Now, the Minister has said that the
teachers have chosen the wrong way. |
shall read from a memorandum submitted
to us by Shri Harihar Pandey, convener of
the action committes of the Uttar Pradesh
Madhyamik Shikshah Sangh, in which it
has been said :

“The U.P. Madhyamik Shikshah
Sangh has tried all possible means of
a negotiated settlement of our aforesaid
demands. We wrote leiters, preseated
a memorandum, met in deputation, and
staged mass demonstration to prove our
demands but could not elicit any assur-
ance from the Government. We rather
received a treatment of iadifferance.
The Government has thus exbausted
our patience and in a way forced thi:
reovemen! upon us, but now since we
have come out, we have resolved Ic
fight it to the last in epite of all pro
vocations, and harassments inside anc
outside thre jail, and actual and threaten
od repregsive measupes.”

reod
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It was kuown to the Governor that the
teachers wanted parity in DA and they
simply wenled the implementation of the
Kothari Commission's recommendations.
They wanted 1hat the concession granted
during the SVD government should not be
withdrawn. With your permission, I will
send the document to you ; it will show
that 1the concession which was given by the
SVD goveroment has been withdrawn. But
the Gowvernor has chosen to prohibit the
strike instead of solving this problem, and
our brave teachers are going ahead and
courting arrest, and even the oldest teachers
are courting arrest.

Now the Minpister has said that the
teachers have chosen the wrong path and
they should not have dome so. | would
only request him to kindly intervene in the
matter of release of the teachers so that a
favourable condition may be created for a
peaceful, negotiated settiement. If he
supports the demands of the teachers and
il he fecls that they are legitimate and
justiflsd, and if it is not possible for the
Governor or for the Government to concede
them, | would appeal to him to resign his
seat and lead the teachers’ movement as a
teacher,

SOME HON. MEMBERS rgse—

MR. SPEAKER : Order, order.
SHRI 5. M. BANERIJEE : Sir, my
question is whether, in view of these
negotiations, he would see that all the
teachers are released so that a favourable
condition may be created und whether the
Centre will intervene in the matter finan-
clully, physically, mentally and morally.

MR. SPEAKER : So, you do not want
him 1o resign ; you withdraw that request
then.

SHRI BHAGWAT JHA AZAD : As |
have stated, according 10 & telephonic
meesage just now received, on the appeal
by the Governor, the teachers bave agreed
to sit round the table and resolve the issue.
We would request the Siate Government
10 create a good climate around the table
by ielephone.

SHRI 8. M. BANERJEE : They should
release all the tsachers. (fwerraprion) The
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Home Minister should reply whether he is
soing to release the teachers.

SHRI SHEO NARAIN rofe—

MR. SPEAKER : Order, order. | am
on my legs. Your name is pot there.
Otherwise, I would have allowed you also to
shout. What do I lose ? (Imterruption)

SHRI HEM BARUA (Mangaldai) :
Ask the Minister to release the tsachers.

12.45 hrs.

PAPERS LAID ON THE TABLE

U.P. Krishl Utpadan Mupdi (Second Amend-
ment) Niyamavali, West Bengal Markets
Regualation Act, etc.

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : | beg to lay on the Tuble—

() A copy of the Uttar Pradesh
Krishi Utpadan Mandi (Second
Amendment) Niyamavali, 1968,
(Hindi and English versions)
published in Notificat'on No.
H-5199/X11B-1314-68 in  Utiar
Pradesh Gazelle duled the 4th
November, 1968, under sub-section
(3) of section 40 of the Uttar
Pradesh Krishi Uipadan Mandi
Adhiniyam, 1964, read with clause
(e) (iv) of the Proclamalion dated
the 25th February, 1968, as varied
by Proclamation dated the 15th
April, 1968, issued by the Presid-
eny in relation (o the Stale of
Uyar Pradesh. [Placed in Library.
See No. LT-2523/68.]

(2) A copy of the West Bengul
Markets Regulation Act, 1968,
{President's Act No. 28 of 1968)
published in Gazette of India dated
the Ist November. 1968, under sub-
section (3) of section 3 of the
West Bengal State Legislature
{Delegation of Powers) Act, 1968,
(Placed im Library. See No. LT-
2512/68.)



